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{Reminder-tt}

To

The Pr. District & Sessions Judge,
Jammu, Rajouri, Kargil, Budgam, Baramulla, Kathua,
Udhampur, Samba, [ehrGanderbal, Shopian,
Anantna4

o.t"u, 1\1"11.,ar{
subject: lnformation regarding the number of court complexes, court Halls and

Bar/Lawyer's Halls available in the Court Complexes.

Sir,

h71. I onc chief tccounffi,
k g,-,r*l

ilt.

Kindly refer to this office communication No.19622-43 /lnfras dated 2s.o7.201.8
& reminder dated 16.08.2018, (copies enclosed), regarding the subject cited above, you
are requested to furnish the details pertaining to facilities for Lawyers in all Subordinate
cdurts of your District, but till date no response has been received by this office from
your side.

ln this regard, you are requested to furnish the above mentioned requisite
information as per revised proforma (copy enclosed) of Govt. of lndia, Ministry of Law &
Justice Department of Justice to this office at the earliest, for onward transmission to the
GOr.

Matter may be treated as most urgent.

Encl: As above.

You rs faithfu lly,
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HIGFI COURT OF JAMMU AND KASHMIR AT SRINAGAR

(Reminder-!l

To

The Pr. District & Sessions Judge,
fimmu, Rajouri, t(argit, Budgam, Baramulta, l(athua, poonch,

Udhampur, Bhaderwah, Samba, Leh Ganderbal, Shopian,
Anantnag, Srinagar.

Dated: \(lst \,q.or}

Subject: lnforrnation regarding the number of Court Complexes, Court Halls land

Bar/Lawyer's Halls available in the Court Complexes.

Sir,

l(indly refer to this office communication No.19622-43 /lnfras dated 25,07.7.0L8,
(copy enclosed), regarding the subject cited above, you are requested to furnish the
details pertaining to facilities for Lawyers in all Subordinate Courts of your District, but till
dfte no response has been received by this office from your side.

ln this regard, you are once again requested to furnish the above mentioned

requisite information as per revised proforma (copy enclosed) of Govt. of lndia, Ministry

of Law & Justice Department of Justice to this office at the earliest, for onward

transmission to the GOl.

Matter may be treated as most urgent.
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G.R. Raghavender
Joint Secretary
Telefax No.2307 2142

qRa vffrR
fdlr glt{ Enq rfTrtrq

qrq frr+rrr
ffi{ EF$-(r, 26, mqftfE 

-irs,Tf 
ffi-rroorr

GOVERNMENT OF INDIA
MINISTRY OF LAW & JUSTICE

DEPARTMENT OF JUSTICE
Jaisalmer House, 26, Mansingh Road, New Delhi-110011

Dated 01't August, 2018D.O. No. J-1101810212O18-JR

proforma
requisite

required.

Shr! Slnjay Dhar,
Registrar General,
Jammu & Kashmir High Court,

Srinagar

ln order to make it easier to you to furnish the requisite information quickly, the
has now been simplified. You are now requested to please furnish the

information in the enclosed Revised Proforma at the earliest as it is urgently

With regards,

e-atrq dqt

Dear Shr* DhrL,

Please refer to my D.O. letter of even no. dated 11.07.2018 on the subject
mentioned above requesting district wise iniormation regarding the number of Couft
Compl6xes, Court Halls and Barllawyer's Halls available in the Court Complexes in the
prescribed format by 31'tJuly, 2018. However, no information has been received from
your end so far.

ffiqw qrq trffr fr-{+ qrtr Eyrm tdf'rrn \rd^qrkn sonfr
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t ffi u,,r FS g€Sil-,*, 
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,i; iroi"i"r system that delivers quick and quality justice

1 t"intJil"l'il'" "ontio"n"" 
ot tn" people in the rule of law'

iltn)
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Name of State/UT:

Items lnformation to be furnished

Number of Court Complexes in ne State

Number of Court Complexes in the State having
Bar Halls/Lawyer's Halls with average area of
such Hall (size in Sq. mtr.)

Number of new Bar Halls/Lawyer,s Halls to be
constructed in the Court Complexes not having
such Hall, with average area (size in Sq mtr) and
cost estimates (Rs. in lakhs), excluding the cost
of land.

Number of Bar Halls/Lawyer's Halls need
renovation/ upgradation, with average area (size
in Sq mtr) and cost estimates (Rs. in lakhs),
excluding the cost of land.

st.
No.

1

2 Number Area

3 Number Area Cost

4 Number Area Cost




